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Production of Tobaooe

Will the Minister of Foed and Agri-
oufture be pleased to state the gquan-
tity of tobacco produced and the ares
<covered, State-wise, for the years 1057-
48 smd 1958-507

The Minbter of Food and Agricul-
ture (Shri A. P. Jaim): A statement
18 laid on the Table [See Appendix
“VII, annexure No. 26.]

Use of Public Telephones without
Charges

3458. Shri Onkar Lal: Will the Min-
ister of Transport and Communications
be pleased to state:

(a) whether attention of the Gov-
ernment have been drawn to the
allegations made in the editorial of
‘Septahik Hindi Hindustan’ dated the
21st December, 1958 published from
New Delhi that the public call tele-
phones are being technically manipu-
lated and made use of without paying
15 naye Paise;

(b) whether any enquiry has been
made in the matter; and

(c) if so, the result of the enquiry?

The Minister of Transport and Com-
muanications (Shri 8. K. Patil): (a)
Yes.

(b) No enquiry 1n thig specific case
was considered necessary. It is
possible for a caller from a Public
Call Office, without inserting the
necessary coins, make himself faint-
ly heared by shouting into the re-
ceiver. No both way conversation is
however possible. This is, however,
more of academic interest than of
Ppractical utility, as a satisfactory con-
‘versation cannot be conducted in
this manner.

{¢) Does not arise.

‘Tractors for Central Tractor
Organisation

3459, Shrl 8. M. Banerjoe: Will the

Minister of Foodl and Agriculture be
Pleased wmte:‘

72 LSD-3

{8) whether Defence Ministry s
giving 123 tractors to Central Tractor
Orgunisation:

b) if ¢o, whether the tractors have
been received; and

(c) whether this will be a sort of
ioan to Central Tractor Organisafion?

The Minister of Food and Agricul-
ture (Shri A, P. Jain): () to (c). The
Defence Ministry has offered to trans-
fer 200 tractors to the CTO. A techni.
cal examination by Engineers of CTO
has been completed in respect of these
tractors regarding their suitability or
otherwise for operations by the Cen-
tral Tractor Organization. The re-
port is under consideration. The qes-
tion of settling terms of the transfer
will arise after a decision is taken on
the report.

Payment of QOemstruction Allowance
at Durg, Bhilai and Rourkela

8460. Shri Sanganna: Will the Min-
ister of Railways be pleased to refer
%0 the reply given to Unstmrred Ques.
tion No. 3018 on <he 80th April, 1958
in respect of construction allowance to
Railway staff at Durg, Bhilai and
Rourkela and state:

(a) whether any decision has since
been taken; and

(b) it so, with what results?

The Deputy Minister of Rallways
(Shri 8. V. Ramaswamy): (a) and
(b). The matter is still under con-

sideration but orders are expected to
issue shortly.
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